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S.No. | Name of | Retainership Per Month Per Day appearance fees Drafting and Settling | Misc. Expenses Per
Post Charges per month cases
Present Rate | Revised Present Rate | Revised | Present Revised Present | Revised
as per order | Rate as per order | Rate Rate as | Rate Rate as | Rate
dated 07-09- | agreed dated 07-09- | agreed per order | agreed per agreed
22 by FD 22 by FD dated by FD order by FD
07-09-22 dated
23-03-
22
1 AT 24,200/- 32,000/- | 750/- 1,000/- | 1,200/- 1,200/- | 600/- 750/-
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2 w 24,200/- 32,000/- | 750/- 1,000/ | 1,200/- | 1,200/
faeTs
3 IR @l 21,200/- 28,000/- | 750/- 1,000/- | 1,200/- 1,200/- | 600/- 750/-
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